Annexure - 1

Name of the corporate debtor

Senthil Papers and Boards Private Limited;

Date of commencement of liquidation

14/02/2019

List of stakeholders as on

24/04/2019

List of secured financial creditors

(Amountin [J
Sl.  |[Name of [ldentification No. |Details of claim Details of claim admitted Amount  [Amount|Amount |[Amount of [Remarks,
No. [creditor received of of any [of claim|claim if any
Date [Amount|Amount [Nature[Amount ~[Whether |Details |[Amount [% share [contingent imutual [rejected|under
of  [claimed |of claimlof covered [security  |of covered [intotal [claim dues, verification
receipt admitted [claim |by interest  [Security [by amount that
security [relinquishe |Interest [guarantee [of claims may be
interest  |d? admitted set off
(Yes/No)
1 [State Bank [Stressed Asset 26/02/83824348] 83824348|Loan 838243486, Yes Paripassu NIL 36.84 NIL NIL NIL NIL NIL
of India Management Branch, 2019 6.39 6.39 39 Charge
Raja Plaza, First on Plant
Floor, No.1112, and
Avinashi Road, Machiner
Coimbatore - 37. y, Factory
Land &
Building.




Sl. [Name of [Identificati [Details of claim Details of claim admitted Amount  [Amount|Amount |[Amount of [Remarks,
No.[creditor |on No. received of of any [of claimj|claim if any
Date |Amount|Amount [Nature [Amount |[Whether [Details [Amount [% share [contingent [mutual [rejected(under
of claimed jof claim|of covered [security  |of covered [intotal [claim dues, verification
receipt admitted [claim |by interest  [Security by amount that
security [relinquishe |Interest [guarantee [of claims may be
interest  |d? admitted set off
(Yes/No)
2 [Indian Specalized 12/03/85614411] 85070924|Loan 850709249 Yes Hyphotic [N/A 37.38 |Contigent |NIL 5434861 [NIL NIL
Overseas [Large 2019 0 9 ation of Liability of
bank Corporate Stock and Rs.48,13,50
Branch, Book 0/- not
No.10, Debts, admitted as
Kannusamy Term the liability
Street, Loan was not
R.S.Puram, IAssets, invoked &
Coimbatore - First Pari- Claim of
641002 passu CIRP Cost
charge on Rejected as
Current it considered
assets seperately.
with
other
working
capital
lenders
under
Consortiu
m.
Charge
on Land
and
Building
& Plant
and
Machiner
y.
Personal
Gurantee
of all

Directors.




Sl. [Name of |[ldentificati |Details of claim Details of claim admitted Amount  [Amount{Amount |Amount of [Remarks,
No.[creditor |on No. received of of any [of claim|claim if any
Date [Amount [Amount [Natu [Amount |Whether [Details |Amount [%% share [contingent mutual |rejected|under
of claimed [of claim|re of [covered |[security  [of covered [intotal [claim dues, verification
receipt admitted  [claim|by interest  [Security by amount that
security [relinquishe |Interest [guarantee [of claims may be
interest  [d? admitted set off
(YYes/No)

3 [Tamilnad [Dr.Nanjappa | 13/03//58692525( 586635650.[Loan | 586635650. Yes Hyphotic NIL 25.78 NIL NIL 289599 NIL Claim of
Mercantile [Road Branch,| 2019 0 96| 96| ation of CIRP Cost
Bank Ltd [178,Dr.Nanja Stock and Rejected as

ppa Road, Book it
Opp.V.0.C. Debts, considered
Park, seperately.
Coimbatore -
641018
TOTAL 22813128/2275588386 2275588386 100 5724460
46




